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Review of Ground Rent Rates of 
L. snd D.O. Land 

3142. SHRI SU.RAJ BHAN : 

3 

9236 

SHRI At AL BIHARI VAJPA YEE : 

Will the Minister of WORKS AND 
HOUSING be pleased to state : 

(a) whether ground rent of all properties 
of L. and D.O. land in Delhi is meant to be 
reviewed from time to time according to the 
prevailing market rates ; 

(b) since the establishment of this office, 
on which date the ground rent has been 
reviewed and what have been the additional 
incomes of the L. and D.O. each time due 
to such revision : and 

(c) when is next review doe ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND .HOUSING 
(SHRI MOHAMMED USMAN ARIF): 
(a) No, Sir, as there are different formula-
ticrns for revision of ground rent In the 
leases executed by Land and Development 
Office. 
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(b) As the Land and Development Office 
ha been in existence since 192 and is 
currently administering around 51500 
number of lea es, and in vf of the act 
that the provision for revision of ground 
rent, where it exi ts, is entirely dependent on 
the particular provision Itl each ihdivi uat 
lease deed, it is not feasible to collect the 
information. 

(c) The review is done in each ea in 
terms of the provision of the lea e deed. 

Farm Sdence C tr ponsond 
by leAR 

3143. SHRI NAVIN RAVANI : 
SHRI MO ANLAL PAT L • 

wm the Minister of AGRICULTURE be 
pleased to state : 

(a) how many farm science centres spon-
sored by Indian Coun::iI of Agriculture 
Re earch are operating in tbe country at 
present; 

(b) the details of works handled by these 
Centres; 




